
HARYANA VIDHAN SABHA 

EIGHTH REPORT 
OF THE ' 

A 

Committee on the Welfare of Scheduled Castes and Scheduled Tribes _ 
(Action taken by the Govt. on the Recomm'enda,tions contarined in the 5th & 6th Reports of -the Committee on the Welfare of Scheduled Castes & Scheduled Tribes), - 

» 

Presented to the House on the 24th March, 1983, - 
.HARYANA VIDHAN SABHA SEC . CHANDIGARH. 

' , March, 1983, 

RETARIAT, ,



CONTENTS 

Composition of Committee 

Introduction 

Report 

Appendices पल 

o 

(i) 

(1ii) 

Statement showing the position of Scheduled 
Castes in various categories of posts on 
1-11-66, 9-2-1979 and at present in Food & 
Supplies Department, 

Statement showing the reservation of posts in 
Services for the candidates belonging to 
Scheduled Castes and Backward Classes छा 
different Departments of the Government of 
Haryana upto quarter ending 31-12-1982. 

Procedure for implementation of the recom- 
mendations of the Committee in previous 
Reports, 

Pages 

(iii) 

(iv) 

1—21 

22-27 

28-33 

34—35



(0 

COMPOSITION OF THE COMMITTEE ON THE WELFARE OF 
SCHEDULED CASTES AND SCHEDULED TRIBES FOR THE 

YEAR 1982-83 

Chairman 

@ 1. Shri Azmat Khan, M.L.A. 

Members 

12. Shri Amar Singh 

3. Shri Banarsi Dass 

4. Shri Bhag Mal 

5. Shri Bhalle Ram 

6. Shri Kabir Ahmed 

*7. Shri Mohan Lal Pipple’ 

8. Shri Neki Ram 

9. Shri Shakrullah Khan 

Secretariat 

1. Shri Raj Krishan Secretary 

2. Shri Chander Parkash Deputy Secretary 

Note :—* Shr1 Mohan Lal Pipple resigned from the Membership of the 
Committee with effect from 22nd September, 1982. 

+ आएं Amar Singh, on his appointment as Chief Parliamentary 
Secretary ceased to be Member of the Committee w.e.f. 6th 
October, 1982. 

On 7th December, 1982, the following two Members were elected to the 
Commnuttee for the remaining term of the year 1982-83. 

1. Shri Bhagi Ram 

2. Master Ram Singh किन 

Master Ram Singh WBsap/pointed Chairman of the Committee with 
effect from 29th January, 1983 in place of Shri Azmat Khan whose election 
declared void and set aside by the Punjab and Haiyana High Court.



(i¥) 
INTRODUCTION 

1. I, the Chairman of the Committee on the Welfare of Scheduled Castes and Scheduled Tribes, having been authorised by the Committee पा this behalf, present this report on the action taken by the Government on the recommend- 

; The report is based on the replies gtven by ‘the Department & explanation and clarifications received during the deliberations and further observations/ recommendations made by the Commuttee 1n this behalf. 

2. The Committee examined the Chief Secretary and the Administrative Secreraries of she Social Welfare Department, Food and Supplies Depart- ment and Town & Country Planning Department, Haryana, 

3. A brief record of the proceedings of each meeting has been kept separately in the Haryana Vidhan Sabha Secretariat. 

Heads of Social Welfare » Food & Supplies'and Town & Country Planning Department and their representatives who appeared before the Commuttee for oral examination 1n regard to the implementation of the recommenda- tions/observations contaiped in the 5th and 6th Reports of the Committee. 
The Commuittee places on record the commendable services rendered by the Secretary, Deputy Secretaiy and other dealing Staff of the Committee of Haryana Vidhan Sabha Secretariat to them 1n their deliberations. 

Chandigarh 
MASTER RAM SINGH, The 2nd March, 1983, CHAIRMAN
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REPORT 

The Committee on the Welfare of Scheduled Castes and Scheduled 
Tribes for the year 1982-83 was constituted by the Haryana Vidhan Sabha 
by election vide notification dated the 30th July, 1982 in pursuance of rule 
260-A of the Rules of Procedure and Conduct of Business in the Haryana 
Legislative Assembly. 

2, Shri Azmat Khan, M.L.A. was nominated Chairman of the Committee by the Hon’ble Speaker. Master Ram Singh M.L.A. was appointed Chairman of the Committee for the remaining term of the year 1982-83 with 
effect from 29th January, 1983 in place of Shrt Azmat Khan whose 
election was declared void and set aside by the Punjab'and Haryana High 
Court, 

3. The Committee during its tenute held 26 sittings. 

In its first meeting held on the 13th August, 1982 in the Committee 
Room of the Haryana Vidhan Sabha Secretariat, the Hon’ble Speaker 1n his 
address to the Committee explained its scope and functions etc. The Commuttee in this meeting desired that the matertal for framing the 
questionnaire of the departments selected by it, may be asked for and as a 
result of this decision of ths Committee the Vidhan Sabha Secretariat 
requested the following Departments to supply the material at the earliest:— 

1. Co-operation Department; 

2. Revenue Department; 

3. Home (Police) Department, and 

4 Education Department, 

The Vidhan Sabha Secretariat vide its letters dated the 18th August, 
1982 requested भा the above said Departments to send 30 copies of the 
statement, showing the reservation/representations of Scheduled Castes and 
Scheduled Tribes 85 it stood on 31st March, 1980, 31st March, 1981 and 
31st March, 1982 and also the steps taken to make up the shortfail in each 
class of services, if any, together with the reasons of such shortfall, for घाट 
use of Members of the Commuttee. The Vidhan Sabha Secretariate received 
the material from the Home (Police) Department, on 24-9-82, from the 
Co-operation Department on 30-9-82, and from the Education and Revenue 
Departments on 1-10-1982., 

The Committee in its meeting held on 12-10-1982 framed the 
Questionnaire on the material received from the Education Department and 
the same was sent to the Commissioner and Secretary to Government 
Haryana, Education Department on 14-10-1982 with a request to supply 35- 
copies of the replies within a fortnight from the date of the receipt of this 
communication positively.



The Committee did not receive any reply in this regard from the 

Department till 25th January, 1983 inspite of three reminders dated 3-11-1982, 

92-11-1982 and 14-12-1982 1ssued by the Vidhan Sabha Secretariat. 

_The Committee in its meeting held on 20-10-1982 framed the 

questionnaire on the mateiial received from the Home (Police) - Department 

and the same was sent to the Department on 26-10-1982 with the usual 

request 85 in the case of Education Department but it is 1egretted that mno 

replies were received in this behalf till the presentation of this report to the 

House inspite of reminders dated 9-11-1982 and 13-12-1982 issued 1n this 

regard. - 

Similarly the Committee framed the questionnaire on the material - 

received from घाट Revenue Department in its meeting held on 5-11-1982 

which was sent to the Department on 22-11-1982 for supplying the replies 

thereto. It 1sregretted that that this Depaitment also did not sent the 

replies m this behalf till the presentation of this report to the House inspite 

of the fact that the V dhan Sabha Secretariat requested it to supply the 

copies vide reminders dated 13-12-1982 and 3-1-1983. 

In respect of Co-operation Department the Committee framed 

questionn ire on the material in its meeting held on 26-10-1982, the same was 

sent to the Financial Commissioner and Secretary to Government Haryana, 

Co-operation Department on 3-11-1982 with a request to supply 35 copies 

of the replies which should be complete and precise to the questionnaire to 

this Secretariat for the use of the Members of the Committee on the Welfare 

of Scheduled Castes and Scheduled Tribes within a fortnight from the date of 

the receipt of the Communication postitively. The Department sent the 

replies on 10-12-82 and the Committee seerutinised the material in 15 meeting 

held on6-1-1983, 13-1-1983, 20-1-1983 and 9-2-83 and made further observa- 

tions thereon. The Vidhan Sabha Secretariat sent the further observations to 

the Department on 25-1-83 witha direction to supply 20 copies of replies 

on the observations made by the Committee within one week positively so 

that the Committee may examine the representatives of the Department 

orally. The Department however supplied 20 copies of the replies on 

17.2-83, the date of the meeting of the Commuittee पा. which it took up the 

agenda for drafting and finalization of the report in respect of implementation 

of recommendations contained in its previous reports. 

As the replies to the questionnaire sent to tHe Co-operation Depart- 

ment were received only on 17-2-83 towards the fag end of the working of 

the Committee, the Commttee decided that पा order to afford an opportunity 

to the department for oral answers, this Depaltment may be taken up by - 

the successor Committee as and when constituted which would submit its 

report in respect of this Department. 

_ The Committee regret to note that the Departments did not take any 

action whatsoever to supply the desired information within the prescribed 

time to the Committee inspite of the mnstructions i1ssued by the Chief Secretary 

1० Government Haryana in this behalf vide letter No. PSCS(H)-82/460 dated 

13-9-82. 

The Committee, the'refore, again recommend to the Chief Secretary to 

the Government Haryana to impress on all,the heads of Departments of 

की
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the Government of Haryana to supply the desired infoimation to the 
Committee within the prescribed 61100 so that the wortk of the Committee 
may not be held up on this account 1n futuie. 

This Report inter-alia, mainly, deals with the review of implementation 
of the recommendadations 10 respect of reservation of Scheduled Castes 10 
Government services contained in the 5th and 6th Reports of thc Committce 
for the year 1980 and 1981 which aie presented to the House on the 20th 
Maich, 1980 and 19th March, 1981 respectively. 

Recommendations contained in 5th Report 

In its Sth report presented in March, 1980 the Committee 
Maintenance of | observed from the writt:n statemsnt supplied by the Food & 
Roster supplied Department in connection with the mecintenance of 

————————I| arost.r relating to the p:rsons belonging to the Scheduled 
Castes that the Department has started maintaining the roster very recently 
and not in the past years, It has been stated very clearly by the Department 
i ॥5 written reply that <“The Department has now started keeping roster as 
provided by the Govt for various categories of candidates™. 

The Committee would like to know the year from which the Depart- 
ment has started maintaining this roster and if the roster was not maintained 
in 116 previous years what were the reasons for not maintaining the roster in 
the Department 

The Committee scrutinised the replies received from the Food & Supplies 
Department हा connection with the implementation of the recommendations/ 
observations contained in ihe Fifth Report of the Comm:ttee and thereafter 
orally examined the Commuissioner and Secretary to Government, Haryana 
Food & Supplies Department on 3rd September, 1982 

The Commuttee discussed 11 depth about the maintenance of the rcster. 
Two copies of the ros (15 were placed before the Committee, which related 
to the yzar 1979 The Commuittee observed that the rosters presented to the 
Committee by the representatives of the Food & Supplies Department were 
not properly m itained The Committee also noted that no efforts were 
made by the Department to hold any enquiry 1n fixing any responsibility for 
nct maintaining the roster prior to 1979 as envisaged by mstructions issued 
1n the year 1964. 

The Commuttee observed that instructions for mantaining roster were 
first issued in the year 1964 vide letter No. 2360-4 to GI1-64/4860, dated 
24-3-1964. The Department could not furnish any satisfactory explanation 
85 to why these instructions had not been carried out till 1979. 

The Committee, therefore, recommend that the roster should be main- 
tained Category-wise in separate regi ters showing the vacancies reserved for 
Scheduled Castes, specifically showing ता a separate column the number of 
posts carried forward from year to ycar,
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\ The Committee in its meeting held on 3-9-1982 

2 Reservation of posts| desired that an upto-date statement showing the 

for Scheduled Castes| r.presentation of Scheduled Castes Candidates 

Candidates. Category-wise in 1966, 1979 and 1982 may be 

— sent for the information of the Committee. 

Accordingly, the Food & Supplies Department supplied on an uptodate 

statement showing representation of Scheduled Castes Candidates 10 the 

Department which has been given at Annexure ‘A’ 

After going through the statement as given by the Department the 

Commuittee recommend that where ever any shortfall exists in any category 

of posts, ths Department should make sincere and concerted efforts to 1m- 

prove the representation of Scheduled Castes by filing up these posts I 

further recraitment. 

The Comamuitee observed that the action ‘aken 

3. Qualification and age| by the Department for the relaxation of quali- 

relaxations for Scheduled | fications 1nd expar ence n resp:ct of Scheduled- 

Castes Candidates Castes Cindidat:s did not satisfy the Members 

of the Committee 

The Committee desired that the Department sh 

mation Category-wise 1 which age, qualifications an: 

relaxed and the details of posts which are of “te 

details of posts for which suitable Candid 

are not available. 

ould furnish the nfor- 

d expenience could be 

chnical nature as also the 

ates belonging to Scheduled Castes 

Accordingly, the Food & Supplies Department supplied the information 

that the matter had been examined ता detail It has been felt that there has 

been no problem in filling the posts reserved for Scheduled Castes Candi- 

dates whether by promotion or by dirzct recruitment as per roster main‘cired 

by the Department There are no posts of technical nature i the Deprt- 

ment except a solitary post of draftsman and few drivers. 
i 

The post of draftsman 15 already filled up with a non-Scheduled C ste 

person whereas there 15 no shortfall 1ए the rep:esentaton of ths Schedul:d 

Castes Candidates on the post of drivers. There are no such posts 1 the 

Department for which suitable Candidates belonging to Scheduld Castes 

are not available The Government has, therefore, observed that there does 

not appear to be any justificat cn 1 r:laxing qualification o1 experie ce पा 

favour of m:mbers of the Scheduled C: stes 

After going through the reply given by the Department the Committce 

is not satisfied with the reply furnished by the Department. The Commictee 

decided to orally examine the Chief Secretary to Govt. Haryana 11. tecaid 

10 this observation of the Commitlee. 

The Committee in 1ts mecting held on 29th September, 19 

exa.‘mmed the Chief Secretary to Govt Haryana and asked him 1egcrding the 

policy decided by the Government for all categories of posts in  various 

Departments for the relaxation of qualifications and experience in case of 

S-hadul~d Castes candidates. 

82 oially 

The Chief Sccretary replied to फिट Committee that G yvernment consid- 

ered thus matter and then the matter was placed befgre the Cabinet for ppros 
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val. Butthe Cabinet asked the Chief Secretary to collect this information 
ftom the Centre as well as {rom other states and thercafter this matter 
could be reexamined and then put up before the Cabinet for 15 approval. 

The Committee therefore, rccommend to the Government that the 
decision taken by the Government on this recommendation of the Com- 
mitteec may be intimated to the Committee atthe earliest. 

GENERAL RECOMMEDATIONS AS CONTAINED IN THE 
5TH REPORT OF THE COMMITTEE 

In its 5th Report presented 1n March, 1980 the Com- 
1. Incentives for | muttee observed that the Committee undertook the tour 

intercaste of the various States duting tte year 1979-80 and obser- 
Marriages ved that certain States give cash awards and gold 

mzdals alongwigh a certificate ५0 those persons who marry 
with the persons belonging to the Scheduled Castes. The Committee during 
the course of 1ts discussion with the Hom’'ble Speaker of Tamilnadu Legisla- 
tive Asscmbly was informed that the State Government gives Rs. 1,000/-, 
acertificate and a gold medal for inter-caste marriages. The Committee 
was also informed by the 50018] Welfare Minister of Goa Daman and Diu 
that the State Government gives awards of Rs. 2,000/- to those persons who 
marry with the persons belonging to the Scheduled Castes in the 
State. 

The Committee, therefore, recommend 10 the State Government to con- 
sider the desirability/feasibility of providing such incentives to the persons 
who marry with the persons of Scheduled Castes 1n the State and vice-versa, 

The Committee in 1ts mecting held on 20th August, 1982 orally exa- 
mined the Commussioner and Secretary to Government Haryana Welfare of 
Scheduled Castes & Backward Classes Department in regard to the general 
recommendations of the Commuttee. The representatives of the Department 
informed the Commuittez that a budget provision of Rs. 50,000/- has been 
made in the annuzl plan 1983-84 of this Department. The Committee 15 not 
satisfied with this reply of the Department asthe recommendation made by 
the Commuttee as infor back 85 10 1980, had not been implemented to the 
desired extent so for. 

The Committee, thcrefore, recommend to the Govt. that besides more 
funds suitable incentives by way of preference in Employment 10] promotions 
may 02 given to porsons who marry in intercastes. The Commitlee may he 
informcd about the action teken by the Deptt. on this recommendation of 
the Commuittee at the 62 11651. 

The Commuttee 1 115 second observation observed that the Committee 
during its tour held a discussion with the Secretary of the 

2. Concession | Social Welfare Department of Maharashtra Government 
for Students Duaring 1५25 course of discussion it was revealed that the 
belonging to Mharashtra Government provides i orcer to enable 
Scheduled students b:longing to Backward Classes (including Sche- 
Castes and du'ed Castes and Scheduled Tribes) educational concessions, 
Backward hestel facili.iesand all other facilities 1ucluding those of 
Classes free boarding and lodging text books, stationery articles, 

uniform and bedding, free medical aid, conveyance and 

1
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coaching facilities etc. in the Government Hostels. The Secretary of the 

Social Welfaie Department of the Maharashtra Governmeat further informed 
the Commuittes that 79 such Hostels are bzing run by the State Govt 1,239 
aided Backward Classes Hostels are also being run by Voluntary Agencies 
Besides this, there are 164 Hostels for girls 1 the State. 

The Committee recommend to the Government that desirability of 

providing concessions to the persons belonging ५0 the Scheduled ‘Castes and 
Backward Classes in the State on the pattern of Maharashtra Government 
may be considered and the decision taken in this behalf may be informed to 

the Committee as well. 

. The Committee during the course of oral examunation of the represent- 
atives of the Social Welfare Department desired to know the facilities/conce- 
ssions provided to the students belonging (0 Scheduled Castes & Backward 

Classes. The Department in 1ts written reply informed the Committee that 

the following conocessions/facilities are being provided to the students 
belonging to Scheduled Castes & Backward Classes at present :— 

(i) Supply of Stationery articles to primary school children. 

(11') Grant for purchase of statiomery articles to Scheduled Castes 
Students studying in 6th to 11th classes. 

(1ii) Book Banks for Scheduled Castes Students studying in Medical/ 
Engineering College. 

(iv) Supply of uniforms to girls students belonging to S.C. studying 
in primary and middle Classes. 

(v) Award of scholarship and re-imbursement of tuition fees. 

(vi) Award of prematric scholarships to children of those engaged in 
unclean occupations 

(शो) Merit scholarships to 8 C girls students. 

(viii) Postmatric scholarships to low income group students 

(ix) Award of postmatric scholarships to children of those engaged in 
unclean ocupations. 

(x) Financial assistence for construction/expansion of hostels for S.C. 
girls studying in middle, secondary, college and universities. 

(x1) Financial assistence to voluntary agencies ,for running hostels for 
S C. students 

(xii) Special coaching classes for S.C. students studying science, Mathe- 
matics and English, Studying in 9th to 11th Classes.” 

(सता) Interest free loan to students for purchase of text Books. 

The Commuittee after going through the written reply of the Depart- 

ment recommend that the Department of Scheduled Castes & Backward
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Classes should ensure that maximum funds may be made available so that 
maximum facilities/concessions may be given to the Scheduled Castes students 
during the following years. 

In its 3rd recommendation the Committee observed that during the 
course of discussions held with the Hon’ble Speaker of 

3. Separate Tamilnadu Legislative Assembly, the Secretary of the Social 
Housing Schemej Welfare Department of Maharashtra Government and the 
for the persons | Social Welfare Minister of the Goa, Daman and Diu State 
belonging to it was revealed that 1n Tamilnadu there 15 a separate 
the Scheduled Housing Corporation for Harjans only. Similarly in 
Castes & Maharashtra there 1s a separate Schedued Castes Co- 
Scheduled operative Housing Scheme  Under this scheme, Co-oper- 
Tribes. ative Housing Societies of various Scheduled Castes are 

given interest frce loans and subsidies on the following 
pattern :— 

Rural Areas Loan Subsidy Personal contribution 

S.Cs. 65% 25% 1095 

S.Ts. 57% 373Y; 5% 

Urban Areas 

S.Cs. 50% 25% 25% 

S.Ts. 3713 3747 257 

Similarly 1 Goa, Daman and Diu Rs. 2,500/- for construction of 
houses. 577% subsidy and 25% loan payable in 20 annual instalments are 
given to the persons belonging to the Scheduled Castes by the Government, 

In the light of concessions provided by the States as pointed out 
above, the Committee recommend to the Govt. that desirability/feasibility to 
extend these facilities to the persons of Scheduled Castes and Backward 
Classes may be considcred sympathetically by the Government and the action 
so taken by the Government in this behalf may be informed to the Committed 
as early as possible. 

During the course of oral examination the Departmental representatives 
informed the Committee that Rs. 2,000/~ is given to ‘Harijans for the cons- 
truction of House as subsidy by the Department. The Committee feels that 
this amount is too meagre and therefore, recommend to the Government that 
the rate of subsidy given to -Harijans for the comstruction of houses may be 
increased from Rs. 2,000/- (0 -Rs. 4000/- keeping in view the rise in prices. 
Theaction taken in this -behalf may be communicated to the Committee at 
the earliest opportunmty.
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FRESH OBSERVATIONS 

The Committee orally examined the Commissiorer & Secretaty to 
Government Haryana, Welfaie of Sche- 

1. Report of the ____lmmghpCom" er dul.d Castes & Backward Classes Depart- 
of WScheduled Castes & Sche- ment on 20th August, 1982. During the 
duled Tribes for the year course of oral examination the Commuttee 
1978-79, desir.d that reply to the following obser- 

vations of the Comnuttee may be supplied 
to the Commuttee at the earliest . 

1. Supply of the copies of the latest Reports of the Commissioner of 
Scheduled Castes and Scheduled Tribes ; 

2. Report on the follow up action on the recommendations contained 
in these Reports particularly as those pertain to the State of 
Haryana. 

The Department in 1ts written reply furnished a copy of the reply sent 
to the Government of India which was placed before the Commuttee.” The matter was discussed and 1t was felt that the report had become out-dated since the latest Mth Report ha ived in the mean-time. The Com- 

j)mittee directed t €port follow upacti € recommendations 
CQ——I:L\t__e_T—__’—_v_plfl\_—wwaled पा the Report should be nlaced before th the earliest, The Department jntimated that the information 15 now being collected from 
all the concerned Departments. 

The Commuissioner & Secretaiy, Welfare of Scheduled Castes and Back- 
ward Classes Department had called a meeting of the conceined Department on 14.2.1983 to review and eapedite the action on the iecommendations 
contained 1n the réport. - - 

A report onthe follow up action on the recommendations 
will be placed before the Commuttee as soon as the relevant mformation be- 
comes available. 

The Committee, therefore, recommend to the Government that the coples of the latest Report may be made available for the use of the Members 
of the Committee as soon as these are received from Government of India, Further, a report on the follow up action on the recommendations as contained 1n the Report may also be supplied to the Committes within the 
shortest possible pertod. 

The Committee while reviewing the %_d_rl__p*__fluarterl report of the Departments 
tted by | 8.5 submt the Social Welfare Depart- 2. Shortfall in the representa- ment for the quarter ending 30.6.1982, was 

tion of Scheduled Castes constrained {o observe that there was short- in Social Welfare Depart- fall 1in the representation of Scheduled 
ment, Castes in the Social Welfare Department 

56६1... The Commuttee desired 10 know the reasons for the shortfall from the Department. The Department 11 its written reply stated that there 1s shortfall पा the representation of Scheduled Castes 
persons in the Social Welfare Department because of non-availability of 
suitable candidates. Some posts of lady Supervisors/Child Development 



>~ 9 
Project Officers for which the requisite qualification 15 BSc /MSc. (Home Sc.) 
are laying vacant in the Department because suitable persons with these 
qualifications are not available Efforts are being made to make up this 
shortfall by sponsoring suitable candidatss for B.Sc./M Sc. Home Science course of H.A.U. and by offering scholarships. 

The Commuttee recommend that the Department should take up the matter with S.S.S. Board and get the recommendations mede by the Board at the earliest so that the present shortfall in the representation of Scheduled 
Caistes may 98 made up at th: earliest. The Commutt.e further recommend that the efforts made by the D:partment may bz intimated to the Committee. 

During the course of orcal ex 1mination of the Chisf Sccretary to Govern- 
— | ment Haryana, the Committee brought to 3 Non-utilisation of funds by the notice of the Chief Secretary that funds Haryana Harijan Xalyan whichare earmarked for the Welfare of Nigam-constitution of Distt. Harijans are not properly utilised by the level Committces , Haryana Haigan Kalyan Nigam. As a 

result the money lapsed at the end of the year and no useful purpose is served on this account Not only this, the disbursement of lpans to Ha rijans is also not fair. 

The Department in its written reply stated that the matter was reviewed with the Haryana Harijan Kalyan Nigam for stepping up the utilisation of the funds. _ 25 a result, of the steps taken, it has been observed that there has been Tconsiderable 1mprovement 1n  the utilisation of the funds this y ar. Sp:cial compaigns are being orgamised for disbursement of loans for Harijans. District level Committees for sanctioning loans have been constituted प्रा 811 the districts. 

After going through the reply given by the Department the Committee is not fully satisfied and recommend that the Department should ensure that no fundslapse in the coming years and there should be fair disbursement of loans of future. The Committee further recommend to the Government that an M.L.A. of that area/Distt. must be associated/nominated on the Distt. level Committees so that he may 8150 ensure that the Distt. level Committees function properly 

During the course of oral examination of the Chief Secretary to 
Government Haryana, the Committee 
desited that average annual confidential 
reports of Government employees 

4. Review of the Average annual 
confidential Reports 

should either be conveyed to the concerned Official or 1t should not stand m the way of his promotion or crossing the efficiency bar. The Department in 1ts written reply informed the Commuttee that the matter is under consideration of the Government. 
The Committee, therefore, recommend to the Government that matter may be decided at the earliest and the Committee may be infoimed about the action taken by the Government on the recommendation of the Committee. 
The Committee desired to know from the Chief Secretaiy asto what - steps had been taken by the Government to 5. Spec:fal cell in the Social make up the shortfall ¢f Scheduled Castes Welfare Department. persons in Government services which 15 e r——— ———"continuingfor a sufficient time. The Chief
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Secretary informed the Committee that the Government has set up a special 

cell in the Directorate of Social Welfare which is reviewing this matter 

periodically. 

The Committee appreciate the steps taken by the Govt. for the setting 

up of special cell in the ~ Directorate of Social Welfare but felt that the 

desired results i.e. implementation of the Ccmmittees recommendations, the 

implementation of the various schemes of the Government and the e.stablish- 

1ng of coordination with other Department could be better achieved if the 

above said cell was further strengthened by well qualified, experienced and 

sufficient numbe1r of personnel who-have genuine inferest i the Welfare of 

Scheduled Castes at heart. 

RECOMMENDATIONS AS CONTAINED IN THE 6TH REPORT OF THE 

COMMITTEE ON THE WELFARE OF SCHEDULED CASTES AND 

SCHEDULED TRIBES IN RESPECT OF TOWN & COUNTRY 

PLANNING DEPARTMENT. 

The Commuitee in its Sixth 16001 had observed that the Committee 

on going through the 1eply sent by the D:partments 

1 Relaxation in age | was pained to know that 10 पाए case of 1ecruitment 

—_— of Scheduled Castes and Scheduled Tribes, the 

Department had not S—‘—-——r’_—’_""‘L“H’—ffi'_C"mCfly complied with ordcrs/stiucticns of the Govern- 

ment 1ssued by the Government from time to  tume. ence the Committee 

recommend that the Town and Country Planning Department should take up _ 

(t_____________\___s_t______s_‘_______r_,___.__
_he case with the Government for relaxation In age limut for the” 1ecruitment 

of persons belonging छठ S ट and ST. against the Teseived posts and the - 

Committee farther desired that the action taken by the Department in thas 

1espect may be communicated to the Comnuttee. 

—— 

The Commuttee in 15 mseting held on 231d  December, 1982 orally 

examined the Con missioner & Secrctaiy (0 Govt. Haryana, Tewn & Countiy 

Planning D.partment. During the course of oral cxamination, the Commuittee 

asked the representatives of the Department as to when the 1equisi‘ions were 

placzd with 01910 5:४0: Co nmission/S.S S. 83870 for recruitment to class 

I and TII posts and ths time by which the recommendations of the Commussion/ 

Board wereexpected The Department in its written reply stated befoie the 

Commuttee that the requisitions for recruitment to Class I and व posts were 

placed with the Commrssion/Board as under — 

Sr. No. Requisition No. Total No. Posts reserved Time by 

and date of posts for which the 
———— recommen- 

50 BC dations of 
the Commis- 
sion/Board 
are expected 

1. Class-1 
1/57/79/1TCP 9 3 —  Not known 

dt 3,12,1982
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1 2 3 4 5 6 

CLASS-1II (TECHNICAL) 

1. Planning Asstt. 
4-DP-78/9788 9 2 1 —do— 
dt. 23.8.1979 

2. बीए. Draftsmen 
4 DP-80/5482 14 3 1 —do— 
dated. 20.5.80 

3. Asstt. Draftsmen 
4-DP-80/1792 30 8 4 —do— 
dt. 13.2 81 

4. Tracer 
4 DP-80/15847 6 3 —_ —do— 
dt. 29.9.81 

5. Building Inspector 
4 DP-80/4127 15 6 — —do— 
dt. 26.3.81 . 

6. Sectional Officer 
4 DP-80/3496 43 9 5 —do— 
dt. 2,4.80. 

The representatiyes of the Department stated that the requisitions were 
pending with the S.S.S. Board since 8/79, 5/80, 2/81 and 4/80. 

The Commuttee further asked the departmental representativesas to 
when these posts were advertised and what was the number of posts advertised, 
and which date had been prescribed for filling up these posts. 

The Department in its written reply stated that Class-IIT Technical posts 
had already been advertised by the S.S.S Board 85 under ;: — 

P.A. Advt. No. 3/80 category No. 12=9 Posts. 

J.D. Advt. No. 6/80, Category No 6=14 Posts. 

A.D. Advt. No. 6/81, category No. 15=30 posts. 

Tracer Advt. No. 9/81, categery No. 3=6 posts, 

B.I. Advt. No. 6/81, category No. 14=15 posts. 

3.0. Advt. No. 5/80, category No. 13=43 posts.
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The candidates for recruitment to the posts of Jr. Draftsmen were 7 
interviewed by the Board on 7-9-1982 but the recommendations had not 
so far been received from the Board. Regarding Planning Asstts, Asstt. 
Draftsmen, Tracers, Sectional Officers & Building Inspectors, the Board 

had not fixed the dates for interview 

“The Committee are pained to observe that the postsare lying vacant 
for such a long period and the Depattment has not made any sincere 
and earnest efforts to fill up these posts. On the other hand, the Depart- 
ment 15 still awaiting the recommendation of the Commission/Board. The 
Committee recommend that the Department ghould take up the matter 
w_th,SSS_Baa.:dL_r___l_TT____{_E_niommlssmn and get the 1ecommendation made by 

Commussion/Board at the earliest so thal the present shorffall in various 
categories of posts may be made up. The Committee further 
recommend that the posts for which the datL_\________fi_s of interviews have not been 

fixed so far by the Commussion/Board, bz got fixed without any further 
delay and the efforts made by the Department may be mtimated to the 
Committee. 

The Committee further recommend that till suitable persons are 
recommended for appointment by the Public Service Commussion or the 
5.5 S. Board, Heads of Departments should make adhoc appomtment adhoc appomntments of 
persons belonging to Scheduled Castes against these vacant posts. 

The Commuttee further recommend that, पी necessary, Commission/ 
Board be requested to conduct special recruitment exclusively for Scheduled 
Castes candidates. 

" 2.. Exira Coaching 
In its Sixth report, the Committee had observed 

that during the course of oral examination the 
representatives of the Department informed the 
Committee that the persons belonging to Scheduled 
Castes and Scheduled Tiibes and Backward Classes 

are not available due to lack of techmical qualifications prescrited by the 
Department for different categories of posts The Department पा]. 15 
written reply supplied the information showing the qualifications and 

in Technical 
Recruitment 

.experience of Technica! staff and after going through the 1formation supplied 
by the Department, the Committee recorumend to the Government that 
extra coaching be given to the persons belonging to these classes studving 
in the .Engineering Institutions or other Techpical Institutions in the State 
so that they may be able to get appointments on various technical 
posts The Commuttee further desired that the steps taken in this 
direction may also be communicated to the Committee within the 
shortest period. 

The Committee duting the course of oral examination of the represent- 
atives of the Depariment destred to know as to when the instructions were 
1ssucd and what 15 the number of students admitted for traimng after issue of 
these instiuctions. The department in 1its written reply stated that the 1nst- 
ructions were issued by the Chief Secretaiy to Govt. Haryana on 1-10-1982 
and the Director, Technical Education and Industrial Tramming had been 
requested to intimate the number of students admutted for traming and 
the information will be supplied as and when 1eceived. 

““~g
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After going through the information supplied by the Department, the Committee recommend that wide publicity may be given by these Technical Institutions so that more and more Scheduled Castes candidates may undergo tramning for technjoal posts and the technical posts which are lying vacant in the Department may be filled up at the earljest. 
= The Committee 15 of the opmion that with a view to make available sufficient number of qualified technical hands 1t 15 necessary for the General Administration Department, Social Welfare Department and Technical Education Department to have Co-ordination and laison amongst them and to chalk out one specific scheme by making overall study of this problem as to how qualified Scheduled Castes candidates could be made available and the Committee further recommends that action mav be taken in thig regard at the earliest, 

The Department पा 115 written reply stated that there 15 general shortage —————— | of Patwaris in the State. These candidates are nejther 3. Special avatlable with S 5.58. Board nor with the Employment Ex- Incentives to changes. The Training classes have been started for Patwaris. Patwars by the D.L.R. The candidated are likely to be made available after the trainees pass the patwar examij- - nation. The Committee further asked the D_cpartmental. Iepresentatives the date when the classes were started and the time by which the trainees are 

During the course of oral examination the Committee desired to know —— —————— 85810 when the decision regarding the merger of caders is 4 Joint cadre | lhkely to be effected by the Government The Departmental of field and Iepresentatives stated that the matter is being placed before Headquarters the Cabinet (o1 consideration, The Committee recommend Staff Ministe- to the Department that tne decision taken by the Govern- rial. ment in this matter may be intimate d to the Committee, —— e 

Printing and Stationery Department 

In its sixth report, the Committee had observed that during the course ’(‘of oral examinatioh of the representatives of the P.inting 1. Advertise- and Stationery Department, 1t had come to the notice of ment for Committee that in the case of reserved technical posts for Technical Scheduled Castes/Backward Classes candidates, these tech- posts. nical posts are re-advertised for the second time with the condition that if suitable candidates belonging to these Classes are not available. such posts will be filled up from amongst the candi.
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d"a.te's belonging to general category. The Committee was not satisfied with 

this system and strongly recommended to the Government that the technieal 

-posts should 8150 be re-advertised for the third time and this condition should 

“be imposed at'the third time only and not at the second time as 15 being done 

now. _The Committee, further, desired that action taken in this regard may 

be intimated to the Commuttee. 

On this recommendation of this commiittee the department in its written 

reply stated that the matter has been referred to the Chief Secretary to 

Government Haryana for necessary action. 

, The present Committee 10 its mieeting held on 30th December, 1982 

p"ersucd the Commients received from the Printing and Stationery Department 

and made further observation as under :— 

«The Committee would like to know 85 to when the mattér was Te- 

rf‘e:*“r'r_e_d to the Chief Secretary to Goverment Haryana and what is the latest 

position about the referénce so made”. 

In its Sixth Report, the Committee Hiad observed that while examining 

न the point *Folding Machine Operator’. The departmental 

3. Methodof | representatives informed the Committee, that there are 4 

Recruit- posts of Folding Machine Operators या the Department at 

nient, present. Fourth post could not be filled up through pro- 

motion bocause of non-availability of candidates belonging 

to Scheduled Castes. The Commuttee desired as to whether the fourth post 

was advertised for the candidates of Scheduled Castes, who were not avail- 

able jn the Department through promotion quota. The Departmental repre- 

sentatives informed the Commuittee that they would look into the matter as 

the desired information was not readily available with them and they would 

inform the Committee 10 the next meeting. 

In 1ts next meeting, the Departmental representatives informed the 

Committee that the recruitments to the post of Folding Maching Operator 

is made as per Departmental Rules. ‘‘In the case of Folding Machine 

Operator, Machine Operator and 3 Knife Trimmer Operator by promotions 

from amongst the Ware-house operators, provided they qualify the depart- 

mental test or by direct recruitment.” Before f illing up the post of Folding 

Machine Operator by promotion, the Committee recommend that since an 

alternate method of recruitment i. e. direct recruitment was available, it 

should have been resorted to in case of Scheduled Castes candidates not 

being available from the Department. It 1s now desired that in future this 

alternate method of recruitment should also be tried and the decision taken in 

this regard may be intimated to the Committee. 

On this recommendation of the Committee the deportment in its 

written reply stated that in future, in promotion cases, this Department 

will resort to direct recruitment for the reserved posts for which candidates 

were not available with the department for promotion, accotdingto फिट 

recommendations of the Commuttee and 85 per Departmental Rules. 

The Commuttee further desired to know the number of persons rec- 

ruited by direct recruitment to the post of Folding Machine Operator since 

March, 1981 todate. 

=4
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In its sixth report, the Committee had observed thet during the course of oral examination the Committee desired to know the Filling up of the steps taken by the Printing and Stationery Department vacant Posts to get the Harij (0 eandidates for recultment to the vacant posts in the Department through public Service Commi- ssion and S.S.S. Board, Haryana, at the earliest and also desired that the detailed information in this respect be submitted to the Commuttee. After going through the information supplied by the Department. The Committee strongly recommended that the Department should approach the S.S.S. Board and P.S. Commisson through Goveinment for filling up the vacant posts in the department at thz earliest and this process should be completed by the S.S.S. Board/Commission within the shortest possible time so that the reserved posts, may not remain vacant for an unnecessarily long period. The Steps taken by the Department 1n this regard may beintimated to the Committee, 

After going through the informatjon supplied by the department, the Committee made the following further observations :— 

1. The Committee would like to have the latest position about the respresentation of Scheduled Castes on various posts cadre-wise in फिट Department. 

2. As regards the fiiling up of the post of Typarwriter Machanic, the Committee would like to know whether any efforts were made by the Department to fill up this post by direct recuritment/advertisements in the press. 

3. The Committee would also like to know the efforts made by the department to fill up the post of Copy Holder, 

In its sixth report, the Committee had observed that while examining the point regarcing filling up the post of Distributor, . Training Faci-| the Departmental representatives in  its written reply lities informed the Committee that amongst 13 filled posts of distributors, three were Scheduled Castes employees two of which were promoted as compositors in 4/75and 8/77 and one reverted as Mazdoor on his request 1n 1/79, 

4 

The Committee desired that to wipe out the non-availability of distri- butors, the Printing and Stationery Department should approach the Government to direct the Industrial Training Department to start the train. ing of Distributorsin the Industrial Training institutes and Employment Exchanges may give wide publicity to attract more candidates to this trade in the I. T. Is 1n the State of Haryana. The action taken 1n this regard may also be intimated to the Committee. 

The Department in its written reply has stated that the matter has been taken up with the Director of Industrial Training and Director of Employment. The Commuttee were not satisfied with the reply of the Depart- ment and made the following further observations:— 

1. As regards training facilities the Committee would like to have 8 copy of the reference made to the Director of Industrial Training & Director Employment,
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5 The Committee would also like to know the number of persons 

admitted for such Traiming since the presentation of thereportin March, 

1981. 

3. TFurther, the Commuttee would also like to peruse the reply 

received for the Director of Industrial Traimng and Director of Employ- 

ment in this regard. 

The Committee in its meeting held on 30-12-82 scrutinised the replies 

recelved from the Printing and Stationery Department 

General. with regard to implementation of recommendations con- 

tained in the 6th Report of the Committee and made 

further observations thereon. The Vidhan Sabha Secretariat issued the copy 

of further observations to the Department on 10-2-83, with the request that 20 

copies of the replies may be supphed to this Secretariat within a week as 

the Committee decided to take up the matter 1n one of 1ts subsequent meet- 

ings. The Comunuttee 1s pained to observe that the department did not 

supply copies of the replies till the finalisation of this report by the Commi- 

ttee ~Therefore, the Committee incorporated the futher observations in this 

report instead of making any recommendations in view of non receipt of 

replies from the department 

The Committee पा ifs 6th Report recommended that keeping m  view 

— \ the dearth of suitable candidates 

Implementation of General Recommen- belonging to Scheduled Castes and 

dations Contained in the 6th Report of the| Scheduled T ribes for various posts, 

Commiittee for the Welfare of Scheduled the Committee recommended to 

Castes and Scheduled Tribes. the Government that Kurukshetra 

न University, Agricultural Umver- 

sity, Hissar and Maharishi Dayanand University, Rohtak should frame 

schemes to provide-facilities to the students belonging to Scheduled Castes and 

Scheduled Tribes 1n respect of Hostel facilities, Coaching and award of 

Scholarships etc. for the Welfare of Scheduled Castes and Scheduled Tribes 

boys/girls of the Haryana State. The schemes formulated 1n this behalf may 

also be intimated to the Committee through Director, Social Welfare Depart- 

ment, Government of Haryana. The Committee after going through the 

information supplied by the Social Welfare Department made the following 

further observations :— . 

(a) Coaching facilities : 

The Committee desired to know the place where centres for coaching 

have been opened and what has been the number of studentsin each centre 

year wise during the last three years. 

(b) Hostel facilities : 

The Committee observed that some quota should be earmarked for 

students belonging to Scheduled Castes 1n the Various hostels and m case 

sufficient number of students belonging to Scheduled Castes were not forth- 

coming, these rooms could be alloted to the students of General categories. 

(¢) Scholarship to फिट Students : 

_ The Commuttee further observed that in view of the increased cost of 

living, the mimimum lumit of Rs. 50/- may be enhanced to Rs. 75/- and the
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higher limit be raised from Rs. 200/- to Rs. 300/- per month per student. In response to the above observations the Department submitted to the Com- mittee additional information as under — 

() Coaching facilities 
An all India Services pre-Examination Training Centre for Scheduled Castes candidates has been set up inr the Kurukshetra University w.e.f. 7-12-1981. The Kurukshetra Untversity has been asked to supply year-wise information regarding the No. of candidates (year-wise) who have been given training 50 far. 

(i) Hostel facilities and scholarships 
Under the Centrally Sponsored scheme, post-Matric Scheduled Castes students are given scholarship ranging from Rs. 30/- (0 Rs. 200/- depending upon the level of the education. The Committee felt that पा view of the increased cost of living the minimum limit should 96 raised from Rs. 50/- to Rs. 75/- and the higher limut should 06 81560 from 200/- to Rs. 300/-. Since this is the Centrally Sponsored Scheme the recommendations of the Committee are being taken up with Govt. of India for their consideration. The question regarding reservation in Hostel for Scheduled Castes students is under consideration. 

i The Committee after going through the additional information as given by the Department above, recommend to the Govt. that the mafter In regard to Centrally sponsored scheme may be taken up with the Govt. of India on top priority basis and the decision taken in this behalf may be inti- mated to the Committee at the earliest, 

The Committee further recommend that the desired information which are still pending consideration of the Government may also be supplied to फिट Committee without any further delay. 

The Commuttee in its sixth report recommended that there is a vast न 50006 for employment in the Universities under 
the control of the Haryana Government these 
days. It 15, therefore, essential in the larger in- 
terest of the Society that employment avenues 

Implementation of Reser- 
vation instructions by 
Universities. 

may be opened lberally for the benefit of - Scheduled Castes and Scheduled Tribes with a view to improve the over all 

- information may-be collected at the 68 

N 

.. Asregard the implementation of reservation instructions by the Univer- sities, the Commuttee observed that it had not come across any quarterly returnsso far. The Committee desired that the 1851: quarterly return |pertain- . ing to all the Universities may be sent for the perusal of the Committee. 
The department in its written 7 . eply stated that the relevant information Is being collected. The Comnmittee, therefore, recommend that the desired > rliest and the same may be'supplied to the Commuttee for its perusal.
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- In its sixth report, the Committee had 
Special Grant and Training facility | observed that the Committee undertook 
to the deserving Students. the tour of the various States and observed 

. that certain States like Kerala give a 
special grant varying from Rs. 100/-to 1५, 150/- to the deserving students 
belonging to the Harijan caste and the Social Welfare Department 1s running 
a pre-examination Training Centre for giving training to Scheduled Castes and 
Scheduled Tribes candidates appearing for public Szrvice Commussion competi- 
tive examinations conducted by the State Public Service Commission. 

The Commuttee, therefore, recommended to the State Government to 
consider the desirability/feasibility of providing such incentives/facilities to 
the persons belonging to the Scheduled Castes and Scheduled Tribes in the 
State of Haryana, 

The present Committee in 1ts meeting held on 8th December, 1982 
observed that as regards rnnning of three pre-examination Training Centres, 
these centres should be residential training Centres with lodging facilities, 

The Committee further desired to know from the department :— 

(a) The number of trainees admitted at 6801 centre year to year, 

(b) The number of trainees who have been offered employment after 
their training from those Centies. 

(cr) The number of trainees who have been imparted traimng for the 
clerical cadre examination of the Banking Service 1ecruitment Board 
during the last two yeares. 

The Social Welfaie department i its written reply informed the 
Comimnittee that पा 

(i) The pre-Examination Training Centre at Ambala is residential. 

The matter reearding converting P.E.T.Cs at Buwant and Rohtak into 
residential institution 15 under consideration. 

(1) Upto 1979-80, 60 trainces weie admitted nto each of the three 
pre-Examunation Training Centres at Ambala, Bhiwani and Rohtak in the 
shorthand and typing course. In 1980-81 it was feit that it will be in the 
interest of (he students to reduce the number of trainees in the'shoithand and 
typing course from 60 to 30 and simultaneously, start crash courses for 
preparing Scheduled Castes boys for appearing 0 various competitive exami- 
nations From the current 1983-84 sesston, the number of trainees in the 
shorthand and typing course has again been increased to 60 students per 
centre. The ciash courses are also continuing. 

(i) No information 15 available regarding the number of trainees who 
have been offered employment after their training in the pre-Examination 
Training Centres. 

(iv) The number of trainees who have been imparted training for the 
clerical cadre examination of the Banking services Recruitment Board during
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the last two years 15 85 under :— 

First Course No. of Trainees. 

4.8.80 to 20.9.80 74 

Second Course 

1.1.81 to 31.3.81 138 

Third Course 

22.4.82 to 26.6.82 100 

The Committee after going through the reply as given by the Deparment recommend that all efforts should be made by the Department to covert the centres at Bhiwani & Rohtak into residential ones at the earliest so that sufficient number of Candidates may avail of the training facilities. 

Further the Oommittee desired that remaining information which is still awaited from the departmont may be supplied for the perusal of committee at the earliest, 

The Committee in its Sixth Report observed & recommended as under :— 
The Committee during its tour held a discussion with 

Eradication of the Chairman and Officers of the Social Welfare de- 
Untouchability. partment of the Kerala State. During the course of 

discussion it was revealed that the Kerala Government 
has set up a separate police squad to take prompt action if any instances 
of untouchability or harassment of the depressed classes are brought to their 
notice and strict action 15 taken agamst the gumlty persons. 

The Committee, therefore, recommend to the Government to set up 
such type of agency in the State of Haryana also so that untouchability may 
be eradicated from the Society. 

The present Commuttee during the course of discussion with the 
representatives of the Social Welfare Department desired to know the date on which the 1eference to the Home Department 8000: the eradication, of untouchability was made, together with the date on which the reminders were 
sent 85 also the reasons for non.receipt of the reply from the department.. 

"1 

The Committee further desired to know the number of cases of wun- 
touchability reported to the police district-wise during the last two years 
together with the steps taken to eradicate this evil. 

The Department in its written reply mformed the Committee that a 
reference regarding eradication of untouchability was made to the Home Department Haryana vide this office letter No. P/2/81/21321 dated 17.12.1981. 
Thereafter reminders were 1ssued on 19.2.1982, 27.4.1982 and 3.11.1982. An 
interim reply was received from the Home Department vide their letter No. 
6/945/81-8 HBII dated £.12.82 stating that a reference had been made to the 
.G, police Haryang and that the requisite information will be made available
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85 soon as it is received from the I.G. police, Haryana. So दिए as the regis- 

tration of the cases regarding untouchability during the last two years 15 con- 

cerned, the relevant information 15 being collected from the 1 G. of police; 

Haryana. 

After going through the reply as given by the Department, the 

Committee 15 not satisfied and therefore recommend to the Department that. 

the desired information may be collected without any further 1055 of time so 

that the final recommendation of the Committee may be made accordingly. 

FRESH OBSER’VATIONS 

The Committee perused the quarterly ret- 

urn 0 regard to the representation of Sch- 

eduled Castes in Government services for 

the quarter ending 31st December, 1982, 

(Annexure B), and regretted to observe 

that the Director of Agriculture, Director, Higher Education, Director School 

Education, Excise & Taxation Commissioner, Financial Commussioner (Reve- 

nue), Chief Conservator of Forests, Chief Conservator of Forest (Wild Life), 

Director Health Services, Director Industries, Director, Industrial Tramming, 

Director, General of Police, Chief Engineer P.W.D. (B&R), Deputy Commi- 

ssioner, Bhiwam, Deputy Commissioner, Narnaul, Deputy Commisstoner, 

8088 and State Transport Controller, Haryana, had not cared to supply 

the requisite information inspite of repeated reminders by the Director of 

Welfare of Scheduled Castes. The Committee take a serious view of this 

lapse and impress upon the Chief Secietary to ensure that no such lapse 

occurs in future. 

_Quarterly Return in Regard to the 
Representation of Scheduled 
Castes in Government Services. 

The Committee further obsetve that in some of the Departments the 

shortfall of representation of the Scheduled Castes employees is significant. 

The Committee desire that the Government should impress upon these Depart- 

ments that the shortfall 158 made up in these particular Depaitments at the 

earliest, and the Committez may be informed accordingly. 

Government has udnertaken many schemes foi the Welfare 

General. of Scheduled Castes and Scheduled Tribes. The Social Wel- 

—————— | fare Department 15 implementing these schemes. While 1u- 

plementing the schemes, some schemes also concern other Departments of 

‘the Government. Tt 1s, therefore, necessary that the Social Welfare Depart- 

ment should effect Co-ordmation 1n this respect by taking initiative to see 

whether through the schemes undertaken by other Departments for Welfare 

of Scheduled Castes, such people actually ~get any benefit thereof. For the 

purpose It 15 necessary for the Social Welfare Department to be in constant 

touch with other Departments. 

But during the evidence of the Heads of Departments before the 

Comumillee, 1t was revealed that the Social Welfare Department has not 0155 

chaiged its responsibilities in this respect propetly, 

The 5th and 6th Reports of the Committee were presented to the House 

_in 1980 and 1981 respectively The Commuittee tried to review the action taken 

by the Departments on the recommendations made theie 10 and the Committee 

regtels to mention that it could not get full information ¢ven ull the diafting 

g
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of this report, inspite of several reminders and discussion with the Tepresen- tatives of the Departments etc. and whatever infoimation was 1eceived was not complete and satisfactory. The Committee had 10 mvite the Heads of the Departments for their examination in order to bring to their notice the ove- rall position 1n this respect. Although Social Welfare Department is not taking action on all the recommendations of the Comittee yet taking into consideration the nature of working of this Committee. The Committee ‘feels that a specific responsibility is cast on the Social Welfare Department in this matter. 

It 15 necessary for Social Welfare Department to be vigilant by taking initiative हा maintaining contact and co-ordination with the concerned Depart- ments 10 the matter of implementation of all the schemes pertaining to the Welfare of Scheduled Castes.
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ANNEXURE ‘A’ 

Statement showing the position of Scheduled Castes in various 

On 1-11-66 No of % On 9-2-79 No. of Per- 

——  Schedu- —  S.C. cen- 

SNr- Name of Staff in led Staff in tage 

0. Category position Caste position 

1 2 3 4 5 6 7 8 

1. Addl, Director न न न —_— —_ —_ 

2, Joint Director 1 — न 2 — —_ 

3. J.CF.A. = — — 1 — — 

4. Deputy Director 2 न न 6 —_ — 

5. D.C.F.A. 2 न” ना 1 न —_ 

6. Asstt, Director 1 — —_ 1 — — 

1. A.C.F.A. _ — — 4 — — 

8. Accounts Officers 2 — — — ना —_ 

9. D.F.S.C.and L.O. 4 — — 14 3. 21% 

~10. D.F.S.0. 6 —_ — 16 — — 

11. D.D.A. — — —_ 11 — — 

12, Asstt. Distt. न —_ — — — — 

Attorney 

13. Supdt. 3 —_ — 8 —_ — 

{4. Dy. Supdt. 1 — — 6 — 30% 

15. Statistical Officer 1 —_ —_— — — —
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eategories on 1-11-66, 9-2-79 and 4t present 

At present 

Staff in No. of Percentage Remarks 
position S.C. 

9 10 11 12 

1 — - No reservation in 
Class I 

2 न” —_ ~—do— 

— —_ न —do— 

4 — — No reservation in 
promotion in Class वा 

1 —_ न 

| — — 

4 न — 3 from Finance 
Department 

14 217, 

9 (by promotion) — No reservation in 
6 (by Direct) 20% promotion 

1 —_ ना Post filled by prose- 
cution Deptt. 

2 —_ —_ —do— 

12 20% -- 

11 -- न S. C. candidates do 
not fulfill the requisite 
experience, hence one 
post could not be 
filled up. 

Post abolished, -



1 1 2 3 4 5 s 1 2 3 4 5 6 7 8 

-16. Asstt. Incharge 1 — — _— — — 

17.  Asstt. Supdt. 1 न ना — —_ — 

18. A.P.S.O. 22 1 5% 66 5 -8Y% 

19. Acctt. 9 —_ — 37 —_ — 

20. Asstt. 28 1 4% 47 3. 4y 

21, Picker 3 - — 14 2. 14% 

22, Steno-typist 13 — — 15 1 409% 

23. Drivers 5 — — 15 2 13% 

24. Sr. Scale Steno 1 ना — 2 — —_ 

25. Jr. Scale Steno 4 — — 5 1 20% 

26, Inspectors 172 7 4% 224 18 8% 

27. Sub-Inspectors 92 6 6% 219 38 17 

28. Head Analysts 6 —_ — 22 1 4% 

29, Jr. Analysts 21 2 10% 36 6 17% 

30. Jr. Auditors 72 — - 111 17 15% 

31. Clerks 98 49 278 61 22% 

B 
32. Restorer 2 —_ 3 - — 

33. Computor 1 _— 1 — — 

34. Head Clerk 4 —_— 4 न —_ 

35. Peons 58 9 16% 178 48 27% 

36. Daftri 8 12% 15 3 20% 

37. Jamadar — — —_— — —
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9 10 11 12 

— ला — Post abolished. 
—_ — — —do— 

81 10 12% Two posts reserved 
for S.C. could not be 
filled up because C.R. 
were not available and 
posts will be filled up 

’ shortly. 

64 —_ - Post filled by designa- 
ting the official, hence 
no reservation, 

67 5 % , —do— 
26 7 27% 
20 ' 2 10% ’ 

17 3 18% L 

2 — — 

283 29 10% 

277 47 17% 
23 3 13% 

48 9 19% 

117 26 22% 

268+8 50+8 21% 8 S.C. candidates will be appointed shortly 
after the verification of antecedents. 

3 — —_ — 

— — — Post abolished. 

185 54 29% — 

17 6 —_ 

R | नाना — —
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L 2 3 4 5 6 7 8 

38. Chowkidar 2 — — 3 2 67% 

39. Sweeper-cum- 
chowkidar 8 8 100% 14 14 ,100% 

1. Class I 1 — — 2 — —_ 

2. Class पा 17 — —_ 43 3 7% 

3. Class पा 560 21 4% 1123 155 13% 

4. Class IV 76 18 24% 210 67 32% 

Total 654 39 6% 1378 225 16% 
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9 10 11 12 

3 2 67% — 

14 14 100% —_ 

3 — — All posts of Class I filled up by promotion 
hence there 15 no reservation 1n promotion. 

42 22 6% No 1eservation in promotion. ) 
32 by promotion 20% No short fall in Class II 
10 by direct 

131948 19348 15% 8 candidates have been recommended by 
SSSB belonging to S.C. Appointment or- 
ders will be 1ssued shortly after varification 
of antecendents. 

220 76 34 

1584+8 2734-8 



28 

ANNEXURE ‘B’ 

Representation of Scheduled Castes in Government 

Sr, Name of the Department Total No. of employees Total No. 

Cl Ccl d ci Cl € 
| | हु सा 1Iv | प्र 

1 2 3 4 5 6 7 8 

1. Advocate General Haryana 7 1 53 18 — — 

2. Administrator and General नल — 7 2 - — 
Trustee Deptt. 

3. Chief Architect Haryana 17 10 104 28 — — 

4. Dircetor Archology Haryana 1 3 31 15 — - 

5. Director Archieve HR 1 — 17 8 — न 

6 Director Animal Husbandry HR 87 483 2340 4121 —_ 1 

7. Advisor Civil Aviation पार , 5 — 76 11 — = 

8. Director Ayurvedic HR 1 3 1048 58 — - 

9. Chief Secretary Haryana 42 127 1288 376 — 6 

10. Director Consolidation HR 3 12 200 104 1 1 

11. Registrar Coop. Societies HR 27 71 1863 335 3 3 

12. Director Colonisation HR 1 1 37 12 — — 

13. Controller of Store Haryana 2 4 49 14 — 1 

14. Chief Electoral Officers पार 1 4 113 79 — 1 

15. Director Local Bodies HR 2 2 21 10 — 1 

16. Chief Electrical Inspector 2 1 29 9 — ना 

17. Director Employment Haryan’a 6 104 358 195 — 13 

18. Economical & Statistical Advisor 16 37 314 57 1 4 
Haryana 

19. Director of Fisheries HR 2 19 151 189 — 2 

20. Secretary to Governor HR 5 3 29 65 1 — 

21. Director Food & Supplies HR 7 43 1329 221 नल 5
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50९5 Quarter Ending 31-12-1982 

of Sch. Caste Percentace of S.C. employees  Percentage of Shortfall employees. 

Cl Cl Cl Cl Ci Cl Cl Cl Cl Cl या 1v I | है 188 v I 1I 11X v 
9 10 11 12 13 14 15 16 17 18 
4 3 — —_ 7.5 16.6 200 200 125 3.4 
—_ —_ — — — —_ —_ = 20.0 20.0 

19 4 — — 18.2 14.3 20.0 20.0 1.8 5.7 
3 3 — — 9.6 20,0 20.0 20.0 10.4 ना 

— 2 जा — — 250 200 20.0 20.0 — 
[242 1291 — 0.2 10.3 313 20.0 19.8 9.7 न 

2 2 — — 2.6 18.1 20.0 — 17.4 1.9 
70 18 — — 6.6 31.0 20.0 20.0 13.3 न 

132 102 — 407 10.2... 27.1 20.0 15.3 9.8 — 
20 71 34.3 18.33 7.8 68.2 — 11.7 12.2 — 

270 83 11.1 11.2 144 247 8.9 8.8 5.6 — 
13 4 — — 8.1 33.0 20.0 20,0 119 —_ 

6 5 — 250 12.2 35.7 20.0 — 7.8 —_ 
14 23 — 25.0 12.3 29.1 20.0 — 1.7 न 

] 3 — 50.0 4.7 30.0 20.0 — 153 — 
5 3 न ना 17.2 33.3 20.0 20.0 2.8 _ 

72 60 — 12.5 20.1 30.5. 20.0 7.5 लाए — 

3 19 200 — 10.3 292 — 200 9.7 
201 76 — 11.6 151 343 204 84 49 .
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2 3 4 5 6 8 

22. Commandant Home Guard HR 4 17 320 111 — 

23. Director of Hospitality HR 1 3 49 88 — 

24. Engineer in Chief Irrigation 318 859 8355 7348 18 
Haryana 

35. Labour Commissioner पार 10 22 294 123 4 

26. Director Land Record HR 1 — 31 7 — 

27. Legal Remembrancer HR 11 10 42 18 — 

28. Director Lotteries Haryana — 7 29 6 — 

29. Local Fund Examiner HR 1 44 279 38 — 

30. Milk Commissoner HR 1 8 173 24 — 

31. Director of Panchayat HR —_ 19 1595 237 2 

32. Inspector Genetal Haryana 1 32 663 152 2 
(Prison) 

33. Controllar Printing & Stationery — — 472 282 — 
Haryana 

34. Durector Prosecution HR 23 171 10 43 11 

35. Engineer in Chief (PWD) 51 50 1839 38 6 
B & R Haryana Public Health 

36. Director Public Relation HR 7 36 597 206 2 

37. Deputy Secretary Rehabilitation 1 15 152 69 — 
Haryana ’ 

38. Director of Sports HR 2 164 237 99 24 

39. Director Social Welfare 1 20 309 136 1 

40. Director Technical Ed. 29 121 310 255 1 

41. Director Tourism Haryana —_ 3 21 13 — 

42. Joint Secretary Treasury £ 1 150 484 — 4 
Accounts Haryana 

43. Director of Urban Estate 3 1 35 20 5 

44. Director Welfare of S.C.&B.C. — 15 210 74 8 
Haryana



9 10 11 12 13 14 15 16 17 18 

54 42 25.0 — 16.8 37.8 ना 20.0 3.2 _— 

5 28 — — 10.2 31-8 20.0 20.0 9.8 —_ 

745 2088 15.7 2.1 8.9 28.3 4.3 179 111 —_ 

38 40 — 18.1 12.9 32.5 20.0 1.9 7.1 —_ 

4 1 ना — 12.9 14.2 20.0 20.0 7.1 5.8 

6 4 — — 14.2 22.2 20.0 20.0 —_ —_ 

3 1 — — 10.3 16.6 20.0 20.0 9.7 34 

38 10 — — 13.6 26.3 20.0 20.0 6.4 —_ 

29 17 — ला 16.7 29.1 20.0 20.0 3.3 — 

219 84 — 10.5 13.7 35.4 — 9.5 6.3 — 

105 76 — 6.2 15.8 50.0 20.0 138 4.2 —_ 

70 79 — — 14.8 28.0 20.0 20.0 5.2 — 

9 9 4.3 5.4 90.0 20.0 15.7 14.6 ना - 

165 11 30.9 7.8 8.9 28.9 16.1 12.2 4.1 — 

55 51 न” 5.7 9.2 24.7 20.0 14.3 11.8 —_ 

22 24 — न 14.4 34.7 20.0 20.0 5.6 — 

40 25 न. 13.2 16.9 27.2... 20.0 4.8 3.1 — 

35 62 — 5.0 11.3 45.5 20.0 15.0 8.7 —_ 

27 115 34 0.8 8.7 45.0 16.6 19.2 11.3 —_ 

1 4 न न 4.7 30.7 20.0 20.0 15.3 — 

39 — न 2.6 8.4 — 20.0 17.4 11.6 —_— 

4 ना — - 9.7 20.0 20.0 20,0 10.9 न 

57 35 जा 27.1 45.9 —_ - - —_ 53.3



1 2 3 5 6 

45. D. C. Rohtak — 131 101 

46. D. C. Ambala —_ 193 109 

47. D. C. Kurukshetra — 44 48 

48. D. C. Karnal 7 148 7 

49. D. C. Sonepat — 132 67 

50. D. C. Gurgaon —_ 162 35 

51. D. C. Jind —_ 139 83 

52. D. C. Hissar —_ 169 109 

53. D. C. Faridabad —_ 147 156 

54. Commissioner Hissar Div. —_ 27 14 

55. Commissioner Ambala Div. 1 26 12 

56. Director Town & Country 39 363 135 
Planning Haryana



9 10 11 12 13 12 13 14 15 16 17 18 

29 20 —_ - 221 198 — — — 02 

34 42 —  — 176 385 — — 24 -- 

15 20 — — 340 476 — - —  — 

26 27 —  — 175 350 200 200 25 -- 

18 16 — — 136 238 -- — 6.4 -- 

15 15 — — 9.2 428 — — 108 — 

20 20 B — 143 240 — — 57 — 

35 31 - - 207 284 -- e 

14 13 S -- 130 320 — — 10 -- 

5 5 — — 180 357 _ - 1.5. — 

5 1 जा जा 19.5 83 200 200 0.8. 11.7 

52 37 — = 143 274 200 200 57 —
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ANNEXURE ‘C 

Procedure for Dealing with the Implementation of the Recommendation/ 

Observation of the Committee on the Welfare of Scheduled Castes and 

Scheduled Tribes. 

(@) 

(९) 

(©) 

(व) 

(6) 

6y 

(2 

(b) 

\ 

After a Report 1s presented to the Haryana Vidhan Sabha, copies 
thereof will be forwarded by the Secretary Haryana Vidhan Sabha 

directly to the Administrative Secretaries concerned with the subject 

metter of the Report. 

The Administrative Secretaries concerned with the subject matter 

of the Report will consider the recommendations of the Committee 

on the Welfare of Scheduled Castes and Scheduled Tribes, a copy of 

the letter being endorsed to the head of department concerned 

simultaneously, General recommendations will be dealt with in 

the Welfare of Schieduled Castes and Rackward Classes Department. 

Heads of Departments concerned shall furnish their comments 00 

the recommendation of the Committee on the Welfare of scheduled 

Castes and Scheduled Tribes to the Administrative Secretaries con- 

cerned, on receipt of the Report of फिट Committee. 

The Administrative Department concerned will then take immediate 

steps for implementation of recommendations of the Commuttee 

concerning 1. It will take the case to the Minister Incharge of the 

Department or the Council of Ministers, 85 the case may be. 

The cases in which the Administrative Department does not agree 

with the recommendattons of the Commuttee will be forwarded to 

Secretary, Haryana Vidhan Sabha, with detailed reasons for 

comments Then Secretary, Vidhan Sabha will forward these 

Comments to the Department of Welfare of Seheduled Castes and 

Backward Classes for examine such cases and offer their comments. 

The Administrative Department will then take immediate steps for 

arriving at a decision m suchcases It would take such cases to 

the Minister Incharge of the Department or to the Council of 

Ministers, 1f necessary, in corporating in the Memorandum for the 

Council, the views of the Department of Welfare of Scdeduled 

Castes and Backward Classes 

After a decision has been taken at the appropriate level, the same 

.will 95 communicated to the Secretary, Haryana Vidhan Sabha by 

the Administrative Department under intimation to the Secretary 

to Govt., Haryana, Welfare of Scheduled Castes and Backward 

Classes Department. 

Cases involving disciplinary action and financial and other irregula- 
rities should be placed before the Minister concerned or the 

Council of Ministers, as the case may be, even though the reco- 

mmendation of the Committee on the Welfare of Scheduled Castes 
and Scheduled Tribes is proposed to be accepted. Cases involving 
financial irregularities will invariably be decided in consultation with 
the Finance Department.
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The Secretary, Haryana Vidhan Sabha will prepare a statement showing the action taken on the report of the Committee and place it before the Committee. Further Comments of the Committee, 1f any, will be communicated to the Adminis- 
trative Secretaries of the Govt. of Haryana for necessary action. 

The Vidhan Sabha Secre'ariat will maintain 2 list of outstandin 
recommendations of the Commiitee on the Walfare of Scheduled Castes and Scheduled Tribes and periodically remind the Depart- ment concerned. A quarterly, report ending 31st March, 30th June, 30th September, and 315 December will be furnished by the 15th April, 15th July, 15th October and 15th January to the Secretary Vidhan Sabha by the Heads of Department/Administrative Secre. taries about the implementation of the recommendations of the Committee. Every effort should be made by the Administrative Secretaries-Heads of Departments to expedite the action on घाट recommendations/observations of the Committee and this work should be treated as a general rule on “Top Priority” basis. 

——— ey 

12931—H.V. S.—H.G.P., Chd.


